
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

CP NO. I415912015 
RT No.591ChdlPb12016 

alongwith CA NO. 5112015 

Ashish Chopra . ... Petitioner 
Versus. 

MIS Anant Tools Pvt. Ltd. & Ors. ... Respondents 

Present:- Mr.Rajinder Mahajan, Advocate for Petitioner. 
Mr. B.S. Sangha and Mr. Amit Vinayak, Advocates 
for respondents. 

On request, the matter is adjourned to 29.06.2017 for 

arguments. 

A(--- -- - 

(Justice R.P. Nagrath) 
Member (Judicial) 

May 15,201 7 / saini 


